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(i) The five major charges of 
Bombay, West Bengal, Delhi, 
Tamil Nadu and Gujarat 
account for 47.6 per cent of 
the declarations, S3.6 per 
cent of the amount declared 
and 55.3 per cent of the tax 
payable.

(ii) The bulk of the declarations
(nearly 3/4th) is in the
lowest income-range upto 
Rs. 25,000/-. However, such 
declarations account lor less 
than half the total amount 
of income disclosed and only 
about one-third of the total 
tax-payable.

(iii) Declarations involving
amounts over Rs. 1 lakh
constitute only 1.4 per cent
of the total number of
declarations but account for 
15.8 per cent of the amount 
of income disclosed ;>nd 26.8 
per cent of the tax payable.

(iv) Nearly half the declarations 
come from persons not hither, 
to assessed. However, their 
contribution to the amount of 
income disclosed is only 39.3 
per cent and to tax payable 
about 34.7 per cent.

(a) whether the attention of Gov
ernment has Befen drawn to the lock
out declared by Premchand Jute Mill 
in West Bengal;

(b) if so, the total number of wor
kers affected by the lock-out; and

(c) the steps taken by Government 
for reopening the mill?

THE MINISTER OF COMMERCE, 
AND CIVIL SUPPLIES AND COOPE
RATION (SHRI MOHAN DHARIA):

(a) to (c): Phemchand Jute Milla 
have been under lock-out since 6th 
April, 1977. The total number of wor
kers affected by the lock-out is about
3100.

With a view to reopening the mitt, 
a tripartite meeting was convened by 
Government of West Bengal on 12tb 
May, 1977 followed by a bipartite 
meeting on 14th May, 1977. The 
matter is being persued by the con 
cerned authorities.

Export Drive

(v) About 50 per cent of the 
declaration not hitherto 
assessed consist of ladies and 
minors. Their proporation is 
the higest in the lowest in
come range, viz., upto 
Rs. 29,000/-.

Leck-ont declared by Premchand Jute 
Mill fat West Bengal

911. SHRI S. D. SOMASUNDARAM: 
SHRI JAGDAMBI PRASAD 

YADAV:
SHRI A. BALA PAJANOR:

Will the Minister of COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION be pleased to state:

(a) the present policy of Govern
ment for using export as a strategy 
for accelerating domestic production;

910. DR. SARADISH ROY; Will the 
Minister of COMMERCE AND CIVIL 
SUPPLIES AND COOPERATION be 
pleased to state:

(b) whetKer "export drive has re
sulted in non-availability of (essential 
commodities lo  Consumers at reason
able rates; and



(f) if so, the standards proposed to 
be followed for determining optima] 
limits for export keeping in view needs 
of domestic consumers?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI MOHAN DHA
RIA): (a) The Government has no in
tention of adopting a strategy of export 
led growth. In selected products 
which have unutilised installed capaci
ty or which have a high elasticity of 
supply, exports may lead to accelera
tion of domestic production.

(b) and (c). Export demand is one 
of the factors along with domestic de
mand, money supply and the totdl
availability of an item which deter
mines prices in the domestic marked 
The Government is aware that the 
export drive by the earlier Government 
has adversely affected the availability 
of certain essential commodities. Tbe 
Government has therefore taken 
prompt measures and has either 
stopped or staggered their exports. 
Exports of products required for essen
tial mass consumption are now regulat
ed and constant review is kept so that 
the interests of domestic consumers 
are safeguarded.
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Rise In the Prices of Vegetables

912. SHRI D. D. DESAI: Will the 
Minister of COMMERCE AND CIVIL 
SUPPLIES AND COOPERATION be 
pleased to state:

(a) whether Government are aware 
that vegetable prices are going up 
due to inordinate export of raw vege
tables including onions and potatoes; 
and

(b) if so, the steps taken by Gav- 
ernment in this regard?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI MOHAN DHA
RIA); (a) and (b>. Export of ;aw 
vegetables including potatoes and 
onions has not been inordinate as the 
total quantity exported during 1975-75 
and April—December 1976 have been
1.50 lakh tonnes and 1.63 lakh tonnes 
respectively against an estimated pro 
duction of 216 lakh tonnes. Exports 
of vegetables have been regulated with 
a view to ensure that the dome&tic 
supply and prices of these items are 
not adversely affected. Export cf 
onions and potatoes has been stopped 
for the present.

Import of Cotton

913. SHRI D. D. DESAI: WiU the 
Minister of COMMERCE AND CIVIL 
SUPPLIES AND COOPERATION be 
pleased to state:

(a) whether the Cotton Corpora
tion of India is finding demand for 
imported cotton rather poor;

(b) if so, whether textile mills are 
being given further price preference 
in imported cotton; and

(c) if so, whether Government pro
pose to re'CfBTlsfiler import of cotton 
and help local farmers fetch a better 
price?
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